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SHRI JYOTIRMOY BOSU. Sir, 1
would like to put a very basic ques-
tion to the hon, Minister and I ghall
sincerely trust ‘that he will try to
meet my points,

Sir, Planning Commission coopera-
tion betweep two countrieg following
two distinet pathg of development—
one ig following capitalist path of
development where every economic
activity ig taken with one object of
profit and th. other where socialist
path of development jg accepted
where economic activity is aimed at
doing good to the country and the
people and the working class, I would
like the hon. Min'ster to tell ag to
how there could bz a cooperation in
the sphere of Plarning Comrmission
when we are travéllerg in different
directiong altcgether.

THE PRIMw MINISTER (SHRI-
MATI INDIRA GANDHI): Sir, may
I reply becauss: thig is a policy matter?
Su-ely it is for the other country to
decide whether it i; possible for them
to coope-ate with us? Thig perticular
issue ig a lim'teq one. We have cco-
nomic relationships not only with the
Soviet Union but with other coun-
tries. Now, in those countrieg where
all economic gpetivity comes under the
Planning procress ag it doeg in the
Soviet Union, they must adjust the
assistance etc. that they pgive us
within their overa'l economie plan.
That is why it becomeg necessary to
have guch meetings, I gtrongly refute
the hon. Member’s quggestion that our
programmes are not for the welfare
of the down-trodden, The entire
thrust al] these yearg hag been for
their welfare. It ig true that the goal
of the opposition is dgifferent from
ours, We are not Communists, Other-
wise we would git with the hon.
Member opposite. We in the Con-
gress, are deeply committeg to rais.
ing the gtandard; of living of our
people, We have gucceeded in some
small measures. We have a very,
very long way to go.

APRIL 22, 1981

Oral Answers 6

Meeting with the Associationg $¢ the
Paper Indusiry b

*889. SHRI S. M. KRISHNA.
SHRI B. V. DESAI:

Wil] the Minister of INDUSTRY be
pleased to state:

(a) whether representatives of
different associationg of the paper in-
dustry met the Union Industry Min-
ister during the month of March, 1982
to impresg upon the Minister to end
the supply impasse;

(b) if so, what were the subjects
discussed; and

(c) the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRY (SHRI
P. A, SANGMA): (a) and (b)
Yes, Sir. The discussiong with
the representatives of the Paper
Industry mainly related to the
modernisation plans of the Indusiry,
research and development activities,
shortage of raw materialg and other
inputs such ag power and coal, gup-
Ply of white printing paper ang the
quetion of taking up industry orient-
ed plantationg and commercial affore-
station.

(c) Government are following up
these matters with the paper industry
and suitable stepg are being taken.

SHRI S. M, KRISHNA: The 1970
Paper Production and Control Order
is effective today. I would like to
konw this from the hon. Minister:
How many milly are conforming to
the production pattern which ig sti-
pulated there? How many are really
conforming to the 1979 Regulatipp or
Act?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
This question of the Paper Regulation
Act and the functioning of the
Mills are not entirely co.related. I
can give the Statewise data ag far as
the requirement of paper is concern-
ed, That cap be laid on the Table of
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the House. The only thing ig that 30
per cent of the total production has
to be white paper, white printing
paper and the supply of that ig being
monitored. Efforts are made to see
that the allotted quota ig adhered to
by these mills,

SHRI 8§, M. KRISHNA: The Min-
ister gaid that 30 per cent ig earmark-
eq for getting white printing paper.
Now, the question that I would like
to put to him ig this. The issue that
ig facing ug today is whether the
paper bills are conforming to this.
Do they produce this 30 per cent
which has to be done accordmg to
the 1979 regulation, which ig obliga-
tory on their part? That is the ques-
tion, Sir, Are they conforming to
it? -

SHRI CHARANJIT CHANANA:
Well they are not. (Interruptions).
But we are impressing upon them.
One of the reasong which they are
giving to ug is the lower utilisation
of the capacity. Ag the hon. Member
hag raised the question with the basis
of 1979, I would gay that ipn 1979 the
utilised capacity was 759 and the
capacity utilised as of now ig that it
hag come down to 702. These mills
are in fact attributing the ghortfall
to the infrastructural inputs being
in short supply, the infrastructural
handicaps and so on. But in spite of
that we are trying to see that they
adhere to the quota allotted to them.

SHRI S. M. KRISHNA: I am glad
that the hon. Minister has answered
my first question., My second ques-
tion flowg out of the answer given by
him to my first question And the
question which I want to put jg this.
It is conceded that many of the mills
are not conforming to the 1979 under-
stending or order or regulation or
whatever it is. Now, in view of the
non-conformity of the mills, ig this
not affecting the wvulnerable sectors
like the Governmental reguirements.
the requirementg of the students and
school going children etc, in this
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country? If paper millg are not ful-
filling their obligationg then what
stepg Government proposa to take to
see that these paper mills behave?

SHRI CHARANJIT CHANANA:
The allotment ig done through our
Ministry; but the distribution ig done
by the State Governments. The Min-
istry has not received any complaints
from any State Governmentg ag far
as the gap in gupply is concerned.

SHRI R. K. MHALGI: The repre-
sentatives of different Associationg of
the paper industry met the hon, Min-
ister. May I know from the hon.
Industry Minister what ig the pro-
gress made so far in taking suitable
steps to end the supply impasse?

SHRI CHARANJIT CHANANA:
The main reason as I have mentioned
earlier ig that they are saving that
there are infrastructural bottlenecks
and the Government of India in fact
is looking after this part of thing,
that is, the movement of core inputs,
movementg of final output and also
we have told the paper manufactu-
rers Associationg to monitor the in-
frastructural hottlenecks and let us
know about them. They are yet to
establish the monitoring centre here.
But as and when we receive the com-
plaintgy about the infrastructural
bottlenecks being faced by them, the
Ministry is looking after that.

SHRI SONTOSH MOHAN DEV:
The basic materia] for the paper in-
dustry ig bambeo pulp. I come from
a State where bambog ig available in
plenty. But we find that there I8
large scale cutting of bamboog for the
paper industry  There jg no corres-
ponding bamboog production by the
State Government: What step, do the
Ministry propose fo take in collabora-
tion with the State Government to
grow in sufficient quantity thig impor-
tant basic rew material for the paper
industry for whieh scarcity is theve?
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SHRI CHARANJIT CHANANA: In
fact, foresty fdIl under the State Gov-
ernmenty and the hon. Member's
poing ig that they are deforesting, etec.
I think that jg a crime that they are
indulging in. The hon, Member must
draw the attention of the State Gov-
ernment to the large-scale cuftting
and also bring it to our notice, As
far gg afforestation o bamboog and
other forest treeg 'Yor the paper jin-
dustry ig concerned, the Ministry of
Industry has already appointed a
Committes under the I.G, (Forests)
who hag further appointed a Working
Group who are going into the details
of planning the afforestatign gpecially
for the paper industry. In fact if the
hon. Member wants, I can give the
terms of reference of the Working
Group also. They are:

(1) to work out the requirements
of forest raw materialg other than
agricultura] waste of each existing
paper mill and the shortage experi-
eceq at present;

(2) to identify the location of new
milly to meet the needs of the coun-
try;

(3) to identify the industrial catch-
mentg of each of the millg consisting
oy waste lands or private landg which
could be brought under pulp wood
plantation for meeting the sustained
needg of the industry;

(4) to identify suitable species
which can be grown in these catch-
ments;

(5) to make a similar exercise in
respect of new paper mills which can
be get up;

(6) to work out the economicg of
plantationg to be raised; and

(7) to work out the modalitieg of
financing thege plantations,

Frag wra § fF w¥w gl oFl-
fawreatt  gofiafirl & wmenw ¥
M W e W WA feew ax
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between the State Government and
the merchants and capitalists, I would
only advise the hon.-Member to send
the details of thig complaint to the
State Government who gre the moni-
toring authority for this particular

thing, ang send a copy of that to me
also.

st waqw fag : FgrUT A
e qog faw #1 d9-9) Wy
iz wwdr faw Wy & w9
IAT TAMAT AT ST FI2w £

MR, DEPUTY-SPEAKER: He has
already replied,

SHRI K. LAKKAPPA. The erra-
tic behaviour of the paper mills
during 1979 has put the distribution
systemm and the whole thing in the
doldrums. Even the capacity of the
paper milly was sometimes overplay-
ed and sometimeg underplayed during
1979. Taking into consideration the
erratic behaviour of these paper mills
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ana the neeg for ensuring quality of
paper and the gdistribution gystem,
will the hon. Minister take steps to
streamling pot only the distribution
system in a proper manner, but also
see that the erratic behaviour of the
private paper mills as it existed in
1979 with regarq to increasing the
capacity and the utilization of the
capacity in full or _otherwise, not

!ni'ung the quahty of paper or
proper distribution gsystem in the
country is not allowed to happen
again?

SHRI CHARANJIT CHANANA. As
far as the erratic bzhaviour of 1979
is concerned, having done a post
mortem in 1880, we are monitoring
the whole thing ang we are not
allowing any paper mill to repeat that
erratic behaviour,

MR, DEPUTY-SPEAKER: You
care more for the future than the
past.

SHRI CHARANJIT CHANANA:
Present as well a3 the Yuture.
Ag far g¢ distribution of the paper js
concerned, I have already submitted
to the House that it ig done by the
Ministry of Educatiop in collabora-
tion with the State Governments, We
have, in fact, adviseg both of them—
the hon. Member would be happy to
know-—tog adhere to the Karnataka
pattern of distribution which ig the
best one,

Post-Matric Scholarships for SC and
ST

.*801, SHRI R. R, BHOLE; Will the
Minister of HOME AFFAIRS be
pleased to state.

(a) the date or year when the cur-
rent value of the post-matric scholar-
ships for Scheduled Castes gnd Sche-
duled Tribeg (for botn technical and
non-technica] gtudies) wag Iast fixed;

(b) whether any action wag taken
thereafter to review the value of such
scholarships;

VAISAKHA 2, 1903 (SAKA)

Oral Answers 12

(c) whether hig Ministry are awara
that the University Grant; Commis-
sion, CS.LR, and similar gther bodius
have recently raised the value of
their various research fellowships,
stipendg and other grantg on the hasis
of a review;

(d) whether there ig any proposal
to similarly raise the value of Sche.
duled Caste and Scheduled Tribe
scholarships also; ang

(e) if not, the reasong therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHE1I YOGENDRA MAK-
WANA): (a) The rategs of Post-
matric Scholarshipg for Scheduled
Castes and Scheduled Tribeg (for
both technical and non-technjcal stu-
dies) were last fixed from the acade.
mic year 1974-75. The rateg of scho-
larships fof Medical ang Engineering
sludentg (Hostelleis) were further in-
creased by RS, 60{- pin. with eflect
from 1-1-1978. s

(b) Yes, Sir, A review wag unaer-
taken in 1880,

(¢) Yes, Sir.

(d) A proposal for raising the rates
of Post-matric Scholarships for Sche-
duled Casteg and Scheculey Tribe; is
under examination,

(e) Doeg not ar se?

SHRI R. R. BFOLE: It appears
from the anwser that the rates of
scholarship for medical and engineer-
ing students, specially the hostellers;
were increased with effect from
1-1-1976. When the Governm.ent have
increased the rates of :ucholarship for
the medical and engine:ring students,
what prevented them a so to consider
the question of ravisioa of rates of
post-matric scholarships for scheduled
castes and gcheduled tr'bes in general
at that time. Secondly, ig there any
principle in the policy of deciding
matter by instalments? The decision
in respect of the medical and engis
neering students, the hostellers, was
taken in 1978, but nothing hag been





